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1. Bheekambar Singh, resident of Gorai, Tehsil Iglas, District Aligarh has sent the present letter
petition which has been treated and registered as Original Application complaining that Revati
Balram Brick Kiln is being run at Tamotia, Gorai Road Beswa, Aligarh in violation of
environmental norms. The Project Proponent is digging soil without permission and without
payment of royalty. The consent to operate obtained from UPPCB has also expired but the brick
kiln is being illegally run in violation of environmental norms causing serious risks to the health
of the residents of the locality.

2. Prima facie, the averments made in the application raise questions relating to environment
arising out of the implementation of the enactments specified in Schedule | to the National
Green Tribunal Act, 2010. In view of the averments made in the application, we consider it
appropriate that a Joint Committee be constituted to verify the factual position and take
appropriate remedial action. Accordingly, we constitute a Joint Committee comprising of State
PCB and District Magistrate, Aligarh and direct the same to meet within two weeks, undertake
visits to the site, look into the grievances of the applicant, associate the applicant and
representative of the concerned project proponent, verify the factual position and take
appropriate remedial action by following due course of law and giving opportunity of being
heard to the project proponent. The State PCB will be the nodal agency for coordination and
compliance.

3. Factual and Action taken Report may be submitted within two months by e-mail at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form
of Image PDF.

4. List for further consideration on 15.09.2023.

5. A copy of this order, along with a copy of the application and documents attached with the

same, be forwarded to the Member Secretary, State PCB and District Magistrate, Aligarh by e-

mail for compliance. /5;
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1.

Bheekambar Singh, resident of Gorai, Tehsil Iglas, District Aligarh has sent the present letter
petition which has been treated and registered as Original Application complaining that Revati
Balram Brick Kiln is being run at Tamotia, Gorai Road Beswa, Aligarh lin violation of environmental
norms. The Project Proponent is digging soil without permission and without payment of royalty.
The consent to operate obtained from UPPCB has also expired but the brick kiln is being illegally run
in violation of environmental norms causing serious risks to the health of the residents of the
locality.

Prima facie, the averments made in the application raise questions relating to environment arising
out of the implementation of the enactments specified in Schedule | to the National Green Tribunal
Act, 2010. In view of the averments made in the application, we consider it appropriate that a Joint
Committee be constituted to verify the factual position and take appropriate remedial action.
Accordingly, we constitute a Joint Committee comprising of State PCB and District Magistrate,
Aligarh and direct the same to meet within two weeks, undertake visits to the site, look into the
grievances of the applicant, associate the applicant and representative of the concerned project
proponent, verify the factual position and take appropriate remedial action by following due course
of law and giving opportunity of being heard to the project proponent. The State PCB will be the
nodal agency for coordination and compliance. : o )
Factual and Action taken Report may be submitted within two months by e-mail at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of
Image PDF.

List for further consideration on 15.09.2023.

A copy of this order, along with a copy of the application and documents attached with the same,

be forwarded to the Member Secretary, State PCB and District Magistrate, Aligarh by e-mail for

compliance.
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"...2. In view of the averments made in the applicotion, we consider it appropriate that o Joint
Committee be constituted to verify the foctuol position and take appropriate remedial action.
Accordingly, we constitute o Joint Committee comprising of State PCB ong District
Magistrate, Aligarh and direct the same to meet within two weeks, undertake visits to the

site, look into the grievances of the applicant, associote the applicant and representative of

the concerned project proponent, verify the foctual position arig take appropriote remedigl
action by following due course of law and giving opportunity of being heord to the project
. proponent. The State PCB will be the nodal agency for coordination and compliance.

3. Factual and Action token Report may be submitted within two months by e-mail ot Judicial-
ngt@gov.in preferably in the form of searchoble PDFE/OCR Supported PDF and not in the form
of Image PDF.

4. List for further consideration on 15.09.2023.”
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Department of Commercial Taxes, Gmemme‘ it of Utiar Pre »do'
{ See sub-rule (8) and {10) of Rule - 32 of the UPVAT Rulew 200

Ceﬂiﬁcate of Regastrahon and Ai!otment of ¥ ;N
69225208393

T AR <9
i

dIy MisBANKE? BIHARI ENT UDYOG whose principal place of business i situated at TAMGTIA,
JEH.- IGLA’S,AUGARH,?\UGARH located in Commercial Tax Circle/Secte™ Aligarh (8) 1

- Aligarh Sector-7, AC subject to provisions of the Utlar Pradesh Value Added Tax Act 200w

hereby registered as a deater and 09225208333 is afictied as ds Taxnayes e -

[TIN] Tms Registration Certificate is valid with effect from 20-Dec-2010 il the business

dlsoontmued
o
Nature of Business . Who'eSaler, Retailer, Manufacturer
. Place of branches in U.P. NIL
~. &outside U.P. G
" ‘Description of 1 . Building bricks
"""Tfadelﬁommodity
,;Prub”IPartmﬂwmttm © 1. RAJVEER BINGH, VILL BASAUL! FOST. 8ASUA Jhuilir & o IOLASALIG:
iE" Nam_‘?‘ﬁﬁﬁfess 2. RAMVEER SINGH, VILL USAR FUR " ARAFURWEE A - 07 Hiobio OLAS
F%acem .m’iigam , - : Lo e g A LHTO Y
“Date: 16-Mar-2011 ; : Signatuie and sea:
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